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measures to create additional employment
opportunitics. Statemcents  indicating the
measuees which werc being adopted and the
progress made by Central Ministries and
State Government were laid on the Table
of the House in reply to starred question
No. 138 answered on 26-7-68 and unstarred
question No. 1357 answered on 27-2-69 res-
pectively. As regards doctors, it may be
noted that the total number secking employ-
ment through the employment cxchanges
in Delhi is only 373. As there is an over-
all shortage of doctors in the country, therc
should be no serious difficulty in their sec-
uring employment.

Mortgage of Depots and Buscs
by D. T. U.

3901. SHRI M. L. SONDHI :
SHRI VALMIKI CHOUDHARY:
SHRI YAJNA DATT SHARMA:

Will the Minister of SHIPPING AND
TRANSPORT be pleased to statc :

(a) whether it is a fact that thc Declhi
Transport Undcrtakine has mortgaged its
Depots and buses with Government (o get a
loan of Rs. 90 lakhs ;

(b) if so, whether Government propose
to hold an cnquiry regarding the financial
aspect of the organisation, and

() if not, the rcasons thercfor ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS. AND SHIPPING AND
TRANSPORT (SHRT RAGHURAMAIAH):
(a) While sanctioning a loan of Rs. 60
lakhs to thc Municipal Corporation of Delhi
for thc Delhi Transport Undcrtaking during
1968-69, it was agrced that the D. T.U.
will have a mortgage deed exccuted by the
Municipal Corporation within a period of 3
months from the date of drawal of the loan.
The mortgage niay be limited to a sum of
Rs. 75 lakhs. The deed has, however, not
been executed so far.

(b) and (c). A Work Study Team to
study the financial position and other conn-
¢cted mattors of the Delhi Transport Unde-
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rtaking was appointed by the Government
in 1966. Thc Team submitted its report in
June, 1967. The Undcrtaking is alrcady
considering the reccommendations of the
Tcam with a view to implementing them.

A Commission of Inquiry has also been
appointed by thc Government of India to
enquirc into matters relating to finances of
the Municipal Corporation of Delhi and
the new Dclhi Municipzl Committce. The
Commission is expected to submit its report
on or before 30.6.1969.
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